NOTICE

In view of Circular and Office order dated 30.05.2020, Registry
of the High Court of Gujarat nominated Mrs. T.F. Shah, Deputy
Registrar to handle and/or deal with the assistance/grievances
pertaining of filing of matters of Advocate.

Advocates are requested to inquire about the status of their
matter from the following No.

Telephone No. Ext. No.
27664611 406

frern

Date : 01.06.2020 Registrar General



